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Setting up food processing industries by
multinational companies

3052. SHRI RAHASBIHARI BARIK:
Will the Minister of FOOD
PROCESSING INDUSTRIES be pleased to
state:

(a) the details of  multinational
companies which have set-up food
processing industries in the country, state-
wise;

(5) whether some other multinational
companies have sought permission to set-up
their units in the country;

(6) if so, the details thereof, state-wise;
and

(7) the steps taken by Government in
this regard?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD PROCESSING
INDUSTRIES (SHRI DILIP KUMAR
RAY): (a) to (d) Statewise details of foreign
investment approved for setting up of food
processing industries and those already
implemented are at statement-1 {see below).
Name of some of the prominent foreign
companies who have envisaged foreign
investment in the food processing sector is
at statement-II {See below). Those meriting
consideration are granted approval by the
Government expeditiously.
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Statement-I
Statewise details of foreign investment approved and implemented till March, 1997
(Rs. in crores)
DETAILS OF DETAILS OF PROJECTS
PROPOSALS IMPLEMENTED
APPROVED
S.NO.  Name of the state Total Foreign Total Foreign
Investment Investment
1. Andhra Pradesh 226 67
2. Assam 1 -
3. Bihar 1 -
4. Gujarat 113 -
5. Haryana 136 15
6. Himachal Pradesh 92 87
7. Jammu & Kashmir 5
8. Karnataka 78 6
9. Kerala 33 15
10. Madhya Pradesh 90 I
II. Maharashtra 3435 322
12. Manipur - -
13 Meghalaya - -
14. Nagaland - -
15 Orissa 1 -
16 Punjab 493 212
17. Rajasthan 27 3
18. Tamil Nadu 482 391
19. Tripura 3 -
20. Uttar Pradesh 554 402
21. West Bengal 24 3
22. Sikkim - -
23. Andaman Nikobar 1 -
24. Arunachal Pradesh - -
25. Chandigarh 1 -
26. Dadar & Nagar Haveli - -
217. Delhi 3
28. Daman & Diu - 2
29. LM & A Islands - -
30. Mizoram - -
31. Pondicherry 5 -
32. Goa 27 2
33. Location Not Specified/Units 1923 405

In More than one Location

7754 1933
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Statement-I1

List of Major foreign companies whose
investment proposals have been approved
in the various food processing sector.

(1) Mis. Kellogg & Co., USA.
(2) Mris. Pepsico Inc., USA

(b) M/s. Coca Cola South Asia Holdings,
USA.

(3) M/s. Mc Donald Corpn., USA.

(4) MVs. Pizza Hut International Hong
Kong.

(5) Mis. Seagram Co. Ltd., Canada.
(6) M/s. United Distillers, U.K.

(7) M/s. Hiram Walker Group, U.K.
(8) MIs. Heinz Italia, Italy.

(b) M/s. KFC, Hong Kong.

(c) M/s. Mars Incorporated, USA.

(d) M/s. Willian Wrigley Jr. Co. USA.
(e) M/s. Perfetti SPA, Italy.

(f) M/s. C.P. Aquaculture, Thailand.
(g) M/s. Carlsberg International, Denmark
(h) M/s. Holstin Branerei Ag, Germany.
(i) M/s. Henninger Bran, Germany.

(j) Ms. Fosters Brewing Group,
Australia.

(k) M/s. Hofbran Manchen, Germany.

(1) M/s. Finser Financial Services Ltd.,
London.

(m)M/s. Cargill South-Asia Ltd.

(n) M/s. Pillsbury Co., USA.

(0) M/s. MC Cain Foods Ltd., Canada

(p) M/s. Terra Agro Technologies, Israel

(q) M/s. Burn Philip & Co., Australia.

(r) M/s. Chupa Chup Confectionery,

Holland

(s) M/s. Groupe Danone, France.

(t) M/s. Whyte & Mackay, U.K.

(u) M/s. Pernod Ricard, U.K.

(v) M/s. Brown Forman, U.K.

(w) M/s. Thyussen Rheinstall
Technology, Germany.

(x) M/s. CPC International, USA,

(y) M/s. Dohler GmbH Germany.

(z) M/s. Farm Frites b.v. Holland.

(aa)M/s. Dalsem Veicap b.v. Holland.

(bb)M/s. Franklin Mushrooms Inc., USA.

(cc)M/s. Safety Handles GmbH,

Germany.
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(c) M/s. Agri System b.v.. Holland.
(d) M/s. Macon Agri Ltd., Northern
Ireland.

(e) M/s. Gerlin Holdings, Holland.
(f) M/s. Gautheir, SA, France.

(g) M/s. Baccardi International (P) Ltd.,
Bermuda.

(h) M/s. Philips Morris Inc., USA.
(b)M/s. Muskan Ltd., U.K.
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